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Authority to competent to waive/ Maximum powers for

refund demurrage charges waival/refund per
wagon

General Manager Full powers.

Chief Commercial Superintendent/ Rs. 25,000/-

Chief Operating Superintendent/

Chief Marketing Superintendent/

Chief Claims Officer/

Divisional Railway Manager.

Addl. Divisional Railway Manger and Rs. 6,000/~

Jr. Administrative Grade Officer.

Sr. Scale Officer Rs. 3,000/-

Assistant Officer Rs.1,500/-

(b) No such complaint has been re-
ceived during the last two years in Northern
Railway.

(c) Guidlines have been laid down for
proper exercise of powers by the Railway
Officers in this regard.

Retiring Room facility to Employees
availing LTC

3104. SHRIRAJNATH SONKAR SHAS-
TRI: Willthe Minister of RAILWAY be pleased
to state:

(a) whether there is any proposal to
provide railway retiring rooms at conces-
sional rates to the Government servant
availing Leave Travel Concession facility;

(b) if so, the details thereof and if not, the
reasons therefor; and

(c) the prevalent rates for the retiring
rooms?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) and (b). No, Sir, The retiting
room charges are kept very reasonable and
minimal leaving no scope for allowing any
concession. :

(c) The retiring room charges vary from
station to station depending upon the place,
the type of the retiring room and the facilities
provided therein.

[Translation)

Reservation Quota for Lucknow from
Kotdwar and Dehradun

3105. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of RAILWAY
be pleased to state:



